
V. 

CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH 

CP 222/2003 in OA 3259/2002 

New Delhi, this the 23rd day of Seotember.. 2003 

Hon'ble Smt.. Lakshmi Saminathan.. Vice-Chairman (3) 

Honble Sh.. V..K..Majotra.. Member (A) 

Dr.. S..K..Sharma 
Petitioner 

(By Advocate Sh. G..S..Lobana) 

VERSUS 

0~ 

Smt.. Shaila Chandra 
Chief Secretary 
Govt.. of NCT of Delhi 
Delhi Sachivalva.. I..G..Stadium 
New Delhi 	110 002.. 

Resoondeflts 

(By Advocate Sh.. Mohit Madan for 
Mrs.. Avnish Ahlaat) 

0 R D E R (ORAL) 

By Honble Srnt.. Lakshmi Saminathan.. VC (3) 

We have heard both the learned counsel for the 

o art i e ;.. 

2.. 	We have also oerused the TribunalS order 

dated 13-3-2003 in OA 3259/2002.. While dj.soosinq of 

OA, the Tribunal had noticed that one oost is vacant 

and there has been undue delay on the oart of the 

resoondents arid., therefore.. there should he no 

hindrance to direct them to consider the case of the 

aoilicant by convenino the DPC meeting 'oreferablv 

before he suoerannuates" '..e..f.. 31-3-2003.. The 

resoondents in their counter affidavit have stated 

that they had sent a letter to UPSC on 27-3-2003 

referring the matter of aoolicafltS oromotion to the 

post of Assistant Drug Controller.. 	The UPSC has 

reauired 'further information which has been furnished 

to that Commission on 13-5-2003.. 	The resoondents 

have.. therefore.. stated that the matter is now oendina 
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-i-- 
with the UPSO who have to t-ake aoDroDriate steos to 

convene the DPC,followinq which aoorooriate orders 

will be oassed by the resoondents.. 

3. 	Notinq the above facts and submissions of 

the learned counsel for the oarties. we are unable to 

a<,iree with the contentions of the learned counsel for 

the oetitioner that there has been any wilful or 

contumacious disobedience of the Tribunals aforesaid 

orders Sustifvina continuation of the Contemot 

Petition 

4,. 	In this v:iew of the matter. CP 222/2003 is 

dismissed.. 	Notices to the alleed contemnors are 

d:ischar'ed. File to he consined to the Record Room. 
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4_~ 7 
(V..K..Ma.jotra) 

Member (A) 

- 

(Smt. Lakshrni Swaminathan) 
Vice-Chairman (3) 


